NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical)

DAILY CAUSE LIST DATED 09.11.2020 (MONDAY)

For Admission (Fresh Cases)

COURT -1V (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Registrar of Companies Rajesh K. Gogna
No. 202 of 2020 | Vs.
Sri Amarnath Finance Ltd.
2. Comp. App. (AT) | Registrar of Companies Rajesh K. Gogna
No. 203 of 2020 | Vs.
Sunny Cast and Forge Pvt. Ltd.
3. Comp. App. (AT) | Indus Motor Company Pvt. Ltd. & Ors. | Angad Varma
No. 204 of 2020 | Vs.
T.P. Anil Kumar & Ors.
4, Comp. App. (AT) | Shri Shyam Haribhau Sapkal & Ors. Gaurav Rana
No. 205 of 2020 | Vs.
The New Akot Cotton Ginning and
Pressing Company Ltd. & Ors.
For Admission (After Notice)
5. Comp. App. (AT) | Manjunath Dasappa & Anr. Arjun Asthana Kaustav Saha-R1 to
No. 67 of 2020 Vs. R5
Transglobal Power Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

